Vidhan Sabha Question
Immediate/Out Today

Govt. of National Capital Territory of Delhi
Office of the Commissioner Food Supplies and Consumer Affairs
K-Block, Vikas Bhawan, I.P. Estate, New Delhi — 110002
(Coordination Branch)
e-mail:-fsocoordination@gmail.com
File No. F.3(11)/DLA/Coord/F&S/2022/049 Date i 25032022

To

The Dy. Secretary (Question Branch),
Delhi Legislative Assembly,

Old Secretariat,

Delhi-54

Sub: - Delhi Legislative Assembly Starred Question No. 31 asked by Shri Jai Bhagwan, MLA due
for answer on 28/03/2022.

Sir,
With Reference to above cited subject, | am directed to forward herewith 100 copies of
reply of the above question, duly authenticated by the Competent Authority.

Yours faithfully,

(Rajesh Ahuja)
Asstt, Commissioner, F&S

File No. F.3(11)/DLA/Coord/F&S/2022 (669 ' Date - 25032022
Copy for information:

Director, Directorate of Information and Publicity, Government of NCT of Delhi, Old Secretariat
Delhi along with 150 copies of the reply of above referred DLA Starred question of distribution

of the House.
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2+ GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
*#%%  DEPARTMENT OF FOOD SUPPLIES & CONSUMER AFFAIRS
- K? BLOCK: VIKAS BHAWAN: 1. P. ESTATE: NEW DELHI — 110002
| (DISTRIBUTION BRANCH)

NO;‘F,J5.(\])_/éFS/’DiSU’QO2O-21/' 23730 'gﬂrgg' ‘ . Dated: .’%Jj 11}"}«:‘%
" Director (NESA) S ~
Department of Food & Public Distribution

Ministry of Consumer Alfairs, Food & Publ
- Govt. of India

 Krishi Bhawan, New Delh;

ic Distribution
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. Sub_:- Request to increase threshold-limit of 72.77.995 be_HEﬁ.CfﬁT“fES in r/o NCT of
' "Delhi under NFSA, a o LU : ‘-
Sir, _

: I am directed 0 inform herewith that as per latest allpcation 6f Wheat and Rice (NFSA)

hm’ade by the Department of GNCT of Delhi for the month of February, 2021 (copy of allocation

- letter-dated 23/12/2020 enclosed herewith), the threshold limit of 72.77.995 beneficiaries. fixed
'a_s'-per NES Act, 2013 in respect 6f NCT of Delhi has been reac]
259 lakhs applications _consisting  of 745 lakhs. beneficiaries are pending  for
,ver'iﬁcatioh/apﬁroyal with the Department and thlese;a_pp'l-icat-ioﬁs could not be included in future )

allocation as the threshold limit has already been exhausted. These applicants, who are in need of
- Subsidized Tation; are resorting (o re_pfesem:-alions/c;omp:!aiﬁi‘s/.gri@}-'-an.cc.S‘ A various forum/ieyvels
1o getting their ration card approved,’ S ' :

ied. However, presently, approx

. Inview of the above, it is kindly requested "that"th'e. threshold limit of 72,77,995 m'ay- be |
iereased for Delhi in larger public interest, % o

Yours taithtully, .

e IREIES
. s (Desh Raj Singh)
ND-F‘IS(I ORI Dt 0905 '_’ . - Asstt, Comm.(Di-s.rribution) ’
| Opy- N  ) S/Dlsr/zoz_z-o-;__l/2??%;}8; _ Dated: 3 ,\\1 |2one
ks Secretary to Hon'ble Minister, F&S
PS8 to Commissioner-cum-8 ecretary, F&S
- ‘O8D to CMD, DSCSC Ltd, .

General Manager (Delhi region), FCI, Regional Office, FCI; New Delhi
5. PA to Additional Commissiorier, F&S - T oo wm
6. PA to Joint Commissioner, F&S

Encli- As-gbove

el

i dden i Comm(Rispribuiion)

Stanned with CamBeanner

Qrannad with MNAarmCAannmmAar
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1 I\O.]/Dc!hr/ZOIS-NFSA/323701
; 7 : : S Government of India
Ministry of Consumer'A!Tairs, Food and Public Distribution
/ Department of Food and Public Distribution

(NFSA Division)

Room No. 439, Krishi Bl awan, New Delhi-1100u]

T Dated: 18.01.2021
U .

Sec'reiary-cum-Conmljssioner,

Department of Food & Civil Supplies and Consumer A [Tairs.
Government of NCY' of Delhi,

Vikas Bhawan, K-Block, New Delhi-] 10002

» Subject: Request to increase threshold limit of,7277995 beneliciaries in /o NCT of
Delhi under NFSA- regarding. E =

 Madam/Sir, v e

Please refer to your office lelter No. F.15(1)/CFS/Dist/2020-21/3779-3785 Juted
_ 31.12.2020 regarding enhancement of coverage under (he National Food Sceurity Act. !

2. The request of the GNCTD has been examined and it is informed that-

() Usihg the 2011-12 NSSO Households Consurﬁplion Expenditure Survey dura, 1len
Planning Commission (Now NITI Aayog) has determined. State/UT-wise percentage
« coverage. The coverage so determined for NCT of Delhi is 37.69%. of the rurs! and
43.59% of the urban population which, al Census. 2011 population, comes (o 7277993
persons. The GNCT of Delhi is entitled o 573125 T of (‘uodgrni-ns_pcr annm
(477{60.41 7 MTs per mo'w-!-h) including 117629 MT3 Perannum (980242 M per monthy
“as Mide over”, o ' " - - -

el o L S B [ L I

K As the principle for determination of coverage under the Act is unilormly
applicable to all the States/UTs, the request for enhancement of covernge may not bo o
agreed to. Fowever, in case of any requirement of fovdgrains beyond the entilfed Uity
under NESA, the same ‘may be considered for allocation. al cconomic cost or the Stale ' I

* Government could procure foodgrains under the Open Market Sale Scheme or could also “
clev-elop its own scheme, if considered necessary, for siructured distribution 1o

. beneficiaries, out 6Fifs gvwn Tesources. - -

(i) Further. at present, 375727.50 MTs of foodgruins are being allocated 10 GNCT ol
Delhi for 7273324 beneficiaries, The GNCTD is Yt to ddentifly 46771 bheneficiuries 1o

S\ reach the ceiling determined under the Act, It is. therelore requesied m's-u!:nnil
2 proposal 1o this Department for revision in allocation of Toodgrains upte the ceifing. The
proposal should inter-alia jnchade the following ini‘o‘rm‘n(ion:
o N
Ple pud e

_7/}>~r\\'~‘) 4
s B hgrerno
=so D)

1Sesonel



| -
- 2
'I o
2 T Number of households/ persons within the Foodgrains
T Palennry Ofcciling determined under NFSA requirement  as P
bEﬂef%ICiﬂl'iES ‘ | enlillemcnt o
ar Households Persons beneﬁcmricg under]
the Acl
A
PHH ',
Totl (NFSA) '
Tide Over, il‘any f
G. Total : (
. [INFSA + Tide Over)

=
bl

_'momk"t smth(Dﬂov in and db ny fpd @nic.in

- 3

4 Ny

el

The proposal for revision in allocation of ("oodgzams may also bc cm,u!ud o

Yo \ ncmcl\

)‘3/

(Dr. Monika Singh)
Joint Director (NFSA & | NAC)

Tele: 011-23388746
Email: mon ikesinghiguoy.in
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